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- . . e t"nfeo;tation/contamination mtnmuz - 1- t f 
at the source. Accordingly. the 15 0 
consignntenrs detained at US ports 
and the reasons for detention were 
conveyed to the concerned trade 
associations. export promotion coun-
cils and government agencies so that 
the exporters could be sensitized to 
the need to upgrade the quality of 
export consignments for meeting the 
requirements of US Government m 
respect of imports into the US. 

The Marine Products Export 
Development Authority is discussing 
with the industry the desirability of 
entering into a memorandum of 
understanding with the USFDA in 
respect of agencies which would be 
mutually acceptable for certifying the 
quality of marine products. The Basic 
Chemicals. Phannaceuticals and 
Cosmetics Export Promotion Council 
has discussed with the industry 
measures to upgrade storage facilities 
in respect of psyllium husk in order to 
minimize occurrence of insect filth 
etc. The Spices Board held a meeting 
with major exporters. including those 
whose consignments were detained. to 
work out measures for avoiding deten-
tions. The Agricultural Products 
Export Development Authority has 
been asked to take similar action. 

Establishment of Ordinance Factory 
in Kerala 

*534. SHRI A. CHARLES: Will 
the Minister of 0 EFENCE be pleased 
to state: 

(a) whether the Government of 
Kerala has requested the Union 
Government to establish an Ord-
nance Factory in Kerala: 

(b) if so. the details thereof: and 
(c) the decision taken by the 

Union Government in the matter? 
THE MINISTER OF DEFENCE 

(SIIRl SllARAD PAWAR): (a) and 
(b) ln January \98&. the Chief Minis-
ter of Kcrala had requested to set up in 
Cannanore Disttict of Kerala a 
Defence Production Unit within the 
Ordnance Factories Organisation, to 
manufacture packages, inclusive of 
inner liners and containers and 
outer casings. 

(c) The policy of the Government 
is that for such low technology anc~ 
low value added item!' for which 
capacity exists in civil sector, no new 
capacity be created in Ordnance 
factories. 

Fr~e Legal Aid to Poor 

*535. SHRIMATI 
KUMARI 
SHRIMATI 
MAHATAN 

MAHENDRA 

SUMITRA 

Will the Minister of LAW, JUS-
TICE AND COMPANY AFFAIRS be 
pleased to state : 

(a) the number of persons benefit-
ted by Free Legal Aid Scheme during 
1990-91 and 1991-92 till date, State-
wise: 

(b) whether free legal aid is pro-
vided to the poor by all the courts; 

{c) if not, the reasons therefor; 
and 

(d) the steps proposed to be taken 
by the Union Government to widen 
the scope of the scheme for free legal 
aid to the poor? 

THE MINISTER OF LAW. nJs-
TICE AND COMPANY AFFAIRS 
(SHRI K. VUAYA BHASKARA 
REDDY) : (a) As per information 
available, about 1.80 lakh persons and 
0.18 lakh persons have benefitted 
through Legal Aid Schemes during 



199().91 and 1991-92 (upro June, 1991) 
respectively. The State-wise informa-
tion is contained in the attached 
statement 

(b) to (d) Free legal-aid is provided 
to every citizen whose annual income 
is less than Rs. 6,000/- upto High 
Court and Rs. 9,000/- for Supreme 
Court cases. There is, however, no 
limitation as to income in respect of 
persons belonging to Scheduled Cas-

4-257 LSS/ND/91 

res. Scheduled Tribes, Vimukta Jatis, 
Nomadic Tn"bu. M>men and children 
before an couru in the country. 

In the light of the experience 
gained, the State Boards are being 
advised to arrange more Lok AdalafB, 
open Counselling Centres and £pread 
Legal Literacy Programmes. This is 
being done by motivating them and 
through various instructions issued by 
the Central Committee. 
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